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IIIGIi COURT Of DELHI: NE\V OICLHI 

No,~ t-Liby.!DHC 

Dated 61, oG· 2.cJ{~-

~'Jle Registrar (Lihml'Y), 

lIigh Conrt of Delhi, 

Sher Shah Road, New Delhi-3 

To 

(Oil the official website of High COlll't of Delhi) 

SubJect: "Quotations for disposnl of Old Newspapel's & Magazines," 

Sir, 

I am dil-ected to invite senlcd qnotntions 1'01' disposaJ or old Newspapcl's & 

Mllgazines of this COIII't. you are, thel'efol'e, requested to send quotations in sealed 

covel' envelope addressed to the "Deputy Registrar (LilJy.), High COlII't of Delhi, New 

Delhi" so ns to I'cach on 0,' befol'e 61h July, 2015, 

The envelopc should be supel'-imposed with words "Quotations for disposal of 

Old Newspapers &' Magazilles".The material for sale can be inspected in Judges 

Libl'ary & Ii:nquit'Y Illliiding of this Court fl'om 11.00 A.M. to 1.00 P.M. 011 any woddng 

day. 

The High Court I'eserves die right to reject any 01' all quotations withont 

assigning any rC:lson. 

Yours faithfully, 

Deputy Registnll' (Liby.) 

For Registrar (Liby.) 
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